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 the  bandh  there  were  several  incidents  of
 violence.  Agitators  at  Panighata  under
 Naxalbari  police  station  attacked  police
 forces,  who  ultimately  had  to  open  fire

 killing  one  person.  Later,  on  May  25,
 1986  following  the  arreit  of  some  persons
 accused  in  certain  cases,  Gorkha  National
 Liberation  Front  Supporte-s  took  out  a

 procession  at  Kurseong  violating  prohibi-
 tory  orders  and  later  attacked  police
 personnel,  who  were  forced  to  fire

 resulting  in  the  death  of  5  persons  and

 injuries  to  two  others.  The  situation
 almost  came  to  normal  after  a  few  days.

 The  Central  Government  made  avail-
 able  para-military  forces  to  the  State
 Government  as  requested  by  them;  in  all
 5  Companies  of  CRPF  and  3  Companies
 of  BSF  were  made  available.

 Again,  the  Gorkha  National  Liberation
 Froot  gave  a  call  for  the  boycott  of  those
 who  accepted  the  literary  award  to  be

 given  by  the  Nepali  Academy  on  the  13th

 July,  1986  whico  isthe  birth  anniversary
 of  Bhanu  Bhakta,  a  renowned  Nepali  poet.
 However,  there  was  not  much  response  to
 this  call.

 Meanwhile  Gorkha  Nat:bnal  Liberation
 Front  had  planied  agitation  programme
 for  27:h  July  which  involved  public
 burning  of  Arucie  7  of  the  Indo-Nepal
 Friendship  Treaty,  1950,  in  different  parts
 of  Vaijeetiog  District.  10  view  of  this  the
 Goveroment  ot  West  Beogal  had  extended
 tos  existiog  peobidiiory  orders  u/s  144.0  Cr.
 P.C  in  tne  towo  also  imposed  in  Kalim-

 pong  town.

 Oo  27th  July  the  Gorkha  National

 Lib  ratio  §=Front  suppurters  ।  large
 numbers  tried  (0  v.olate  prohibitory  orders
 ta  Kadmpoog  woeo  21  psrsons  were

 arrested.  Suvsequeniy  toe  Police  had  to

 intervene  (10  plevent  ticsh  attempts  violate

 prOmibitory  orders  which  ied  to  cootronta-
 tou  beiween  violent  mobs  armed  witb
 Koukries  anu  Police.  [  vioient  moo

 damaged  pubd.ic  property  inciuding  road
 (rag  pot  Veggies.  The  01106  usey  tathis
 aod  tcar  yas’  as  well  as  opened  fire  to

 0.८9  Wc  situauo.  uoder  Cuniol.  As  a

 S@sust  of  (0156  as  DOr  the  Jalcst  informauon
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 available  from  the  State  Government  11
 Persons  in  all  have  died  which  includes  one
 Constable  of  the  State  armed  Police.
 About  32  persons  wera  injured  apart  from
 one  DIG  and  several  police-men.  Two
 CRPF  jawans  are  reported  to  be  grieviously
 injured.

 On  the  evening  of  27100  the  State
 Governmert  called  in  the  Army  in  aid  of
 Civi!  Administration  in  Kalimpong,  and
 imposed  indefinite  curfew  in  that  town.
 As  per  the  latest  reports  there  have  been
 no  incidents  so  far  in  Kaiimpong  after  the
 induction  of  the  Army.  Three  Companies
 of  para-military  forces  were  made  available
 on  26th  July,  1986  on  the  request  of  the
 State  Government  aod  3  additional  com-
 panies  of  BSF  are  now  being  made  availa-
 ble  to  the  local  administration.

 In  protest  against  the  incidents  of  27th,
 the  Gorkha  National  Liberation  Front  has
 given  a  call  for  108-hours  bandh  with
 effeet  from  12-noon  today  in  affected  areas
 of  Darjeeling  Dist'ict.  Meanwhile  Army
 units  from  Siliguri  and  Darjeeling  are
 moving  towards  Kurseong  to  ensure  that
 the  hill  road  bstween  Siliguri  and  Darjeel-
 ing  is  kept  open.

 The  Cen  ral  Government  is  in  touch
 with  the  State  Govirnment  and  it  15  hoped
 that  the  situation  will  soon  return  to
 normalcy.  Any  political  demand  suppor-
 ted  by  violeMce  is  against  the  law  and
 Constitution  of  the  country.  Any  attempt
 to  go  beyoud  the  norms  established  by  law
 and  the  Constiution  will  und.rmine  the
 democratic  set  up  of  the  country.  It  18  my
 eatnest  hope  that  there  will  be  cO  turther
 recourse  to  violence  which  may  Icad  to
 further  ioss  of  life  and  destr.c.ion  of

 public  property.

 17,32  brs.

 DISCUSSION  RE  :  SITUATION  IN

 PUNJAB—CONTD.

 (Translation)

 SHRI  C,  JANGA  REDDY  (Henem-

 konda):  Mr.  Deputy  Speaker,  Sir,  the

 situa.:oo  io  Punjab  15  being  discussed  10  a

 very  Olemn  atmospderé........Claterrup tions)
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 SHRI  AJAY  MUSHRAN  (Jabalpur) :
 Why  ‘bundh’  was  observed  in  Delhi,  tell  us

 about  that...  ..

 SHRI  C.  JANGA  REDDY  :  Why
 Delhi  observed  a  ‘bundh’  and  why  Shri

 Rajiv  made  a  statement,  this  also  will  be

 asked,  Shri  Rajiv  was  telling  Chowdhary

 Saheb  about  Darjeeling.  Uarjeeling  or

 Punjab  does  not  belong  only  to  him.  This

 country  15  ours  and  belongs  to  all  of  us.

 The  problem  that  has  arisen  in  West  Bengal
 is  not  confined  only  to  the  West  Bengal

 Government.  Itisa  problem  of  all  the

 countrymen.  It  is  not  achild’s  play,  this

 childlike  Government  is  not  going  to  work.

 If  you  have  to  run  the  Government  run  it

 properly.  About  this  “bundh’  also  I  will

 tell.  ...  (Interruptions)

 The  name  of  one  Waryam  Singh  has

 come  in  the  newspapers  in  connection  with

 the  Muktsar  incident.  (Iaterruptions)

 SHRI  GIRDHARI-  LAL  VYAS

 (Bhilwara)  :  Why  ‘bundh’  was  observed  in
 Delhi  ?

 SHRI  C.  JANGA  REDDY  :  These

 Congressmen  say  something  in  the  Centra!

 Hall,  something  else  io  the  Parliament  and

 something  separate  outside.  What  we

 speak  here,  we  speak  outside  also.  They

 indulge  in  double  talk,  that  is  why  only
 two  hon.  Members  are  sitting  in  the  Pariia-

 ment.  I  was  telling  about  Waryam  Singh
 that  he  was  enlarged  on  bail.  At  the  time

 of  getting  bail..-....-..

 (Interruptions)  .

 [English]

 SHRI  C.  JANGA  REDDY  :  Spoke  in

 Telugu.

 SHRI  P.  NAMGYAL  (Ladakh)  :  There
 is  no  translation.

 MR.  DEPUTY  SPEAKER  :  ।  will  find
 out.

 (Interruptions)

 MR.  DEPUTY  SPEAKER  :  Kindly
 Jisten  to  me.
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 SHRIC.  JANGA  REDDY:  Spoke  in

 Telugu.

 [Trnslation]

 SHRI  C.  JANGA  REDDY:  1  am

 speaking  in  the  language  in  which  the
 Congressmen  made  a  demand  but  I  ask  why
 do  not  you  learn  Telugu  or  Kannada  ?
 Why  do  you  want  to  impose  Hindi  on  us  ?
 Why  do  not  you  learn.  any  Southern
 language  2

 SHRI  ए,  NAMGYAL  :  Then  I  will  ask
 you  to  learn  Marathi.  There  should  be
 one  language  Hindi  in  the  country.

 [English]

 MR.  DEPUTY  SPEAKER:  Are  you
 speaking  about  Punjab  or  starting  the
 language  issue  now  ?

 SHRI  P.  NAMGYAL  :  Unless  there  is
 arrangement  for  translation,  we  cannot
 follow.

 MR.  DEPUTY  SPEAKER:  He  was
 speaking  in  Hindi.  Why  a6  you  disturbing
 him?  He  was  telling  you  something.  You
 don’t  understand.  He  started  speaking  in
 Telugu.

 (Translation)

 SHRI  C.  JANGA  REDDY  :  Congress-
 men  always  talk  lightly,  They  do  not
 consider  the  problem  seriously,  ।  am
 ready  to  answer  your  query  as_  to  why  my
 Party  observed  ‘bundh’  but  you  are  not
 ready  to  listen.  I  want  to  say  that  the
 people  who  are  responsiole  for  Muktsar
 massacre  had  left  the  Central  Jail  three
 months  ago.  The  police  wanted  to  rearrest
 them  in  Some  other  case  and  had  picketed
 the  Central  Jail.  But  the  Jail  Superinten-
 dent,  in  spite  of  having  received  the  bail
 papers,  did  not  relcase  him.  Poiice  went
 there  for  the  second  time  10  arrest  him  10
 anothor  case.  For  7  days  police  picketed
 the  jail  but  on  the  8th  day  when  the  police
 force  was  not  there,  the  Jail  Superintendent
 released  him  at  mid  might.  The  result  was
 that  they  killed  14  persons  io  a  bus.  1
 want  to  tell  the  House  thai  it  is  but  natural
 for  the  people  to  have  doubts  about  tne
 Barnala  Government,  Police  wanted  to
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 arrest  him  but  the  Jail  Superintendent
 colluded  with  him.  This  shows  how  much
 faith  people  can  have  in  the  Government.
 Shri  Barnala  should  teil  as  to  what  action
 has  been  taken  against  the  Jail  Superinten-
 dent.  Just  see  today’s  newspaper,  which

 clearly  mention  that  three  months  ago,  the

 Police  had  picketed  the  jail  for  7  days  but
 the  jail  superintendent  did  not  release  him
 and  On  the  8th  day  wne:i  the  policy  force.
 was  not  there,  he  was  released  at  mid-

 night.  That  1s  why  atlegatioas  have  been
 levelled  against  the  Buiroala  Government
 and  the  jail  superintendent.

 Just  now  Shri  Barnala  gave  us  a  lunch
 at  10  O'clock  and  told  us  that  4  days  ago
 information  was  rece:'ved  that  some  50  to
 80  persons  have  infiltrated  into  Punjab
 from  Pakistan.  You  people  say  that  the
 entire  boruer  has  been  sealed.  Is  it  how
 the  border  is  seaied  2?  Maa  15  not  a  small
 fat  that  he  canoot  be  detecied.  How  80

 9  21500 ।  crossed  the  border?  We  want  to

 say  to  the  Centre  that  it  Should  sea!  the
 border  and  try  to  stop  indltration  of  tne

 Pakistani  trained  people.  You  are  aware
 of  the  1nctdeot  uf  25th  July.  What  was

 the  reaction  he.e.  [tis  administered  by
 the  Centre.  You  did  not  take  aay  preven-
 tive  steps.  1  15  Clear  trom  .e  Oewoepaper
 reports  that  shots  we.e  fired,  there  was

 looting,  shops  were  burui,  people  were
 beaten  and  211  these  toiugy  o  [05060  ta  (116

 very  [1८0८४  of  iMe  police.  1.  spite  of

 this,  ।  fal  to  unde.stand  woy  Deibi  police
 ७  ipactive,  [ous  ebows  that  he  Delhi

 police  43  10  Collu-ton  with  the  rioters  aod
 every  thing  has  0200  60८0  u.der  ils  Dose,

 What  steps  have  been  taken  to  date  by
 the  Punjab  Goverument  10  tuciutate  ihe
 reivfn  01  those  peopic  who  fave  migtuted
 to  D.ihi  from  Puajyab  duc  to  the  tear  of
 tne  terrorists?  You  too  Baye  not  (006

 aoythiag  to  imsill  a  seuseof  cuafidence

 amoog  those  pevpic.  They  have  come

 Nere  as  a  result  0  tne  =  iCagtet  ८01:  Hhappen-
 jugs  10  Puojad.  Byery  day  ovn-S  Kos  ae

 jeaving  Puojab  ior  olner  jlaces.  To

 piculcate  a  5८0०६  0  contidence,  to  remove

 \ae  feeling  Of  fear  irom  their  mind,  we

 gave  a  cail  for  unis  “baudo’.

 Terrorists  can  be  divided  into  two

 Categories,  One  category  is  of  these
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 persons  wno  kil]  the  people  and  the  other
 category  is  of  those  who  create  an  atmos-
 phere  of  fear.  You  are  in  the  know  of  all
 these  things.  In  Warangal  also,  some-
 times  these  tbings  happen,  when  the  police
 feel  exhausted  then  it  catches  some  terro-
 rists  or  Naxalites  or  kills  them  in  exchange
 of  fire  and  then  there is  peaCe  for  a  month.
 If  for  one  month  the  terrorists  remain
 inactive,  everything  goes  peacefully.  Why
 is  itso?  It  needs  to  be  investigated.  But
 the  officers  become  inert.  On  16th,  the
 Pu  ‘jab  Governor  had  made  a_  statement  in
 which  it  was  stated  tbat  :

 [English]

 “Many  terrorist  gangs  smashed,  says
 Ray”’.

 [Translation]

 Aad  after  that  00  the  25th  this  incident
 took  place.  That  4  why  I  want  to  tell
 you  that  if  for  some  time  murders  are  not
 committed,  it  Should  not  be  token  that
 terrorists  nave  ceased  their  activities.
 Rather  no  laxity  should  be  shown  in

 eradicating  from  tne  country.  Can  you  tell
 what  ¢ifec.ive  steps  you  have  caken  to
 efadicate  terrorism  from  the  counuy  ?
 Whether  at  15  the  Central  Government  of
 the  Baroaia  Government,  both  are  aware
 that  guarudwaras  have  vecome  the  nideouts
 Or  (be  terrorisis,  Revell,  tne  Akall
 Goveromeut  (00४  tne  11801  Sep  by  oidermg
 tne  pouce  (O  Cie,  (he  guludwala  iD
 Amrisar.  1(  is  agviner  tulog  that  iater  on

 he  had  to  Clean  the  shoes  in  the  gufudwara
 but  pO  one  Can  qués0n  bis  41110  [1510
 He,  as  per  his  resigious  tenets,  went  to  pis
 guru  dod  obeyed  ms  diciates.  Woy  snould
 you  odject  (उ  (Mat  ८  He  fulMited  bis  duly
 ds  a  Chiel  Minister  aiso.  AlopgwiiD  that,
 He  ai30  showed  a3  Tespecil  101  bis  ॥  ८८110.
 Why  vm  1  111]  Coduudaty  Sadeo  uid  Dot
 Pulls  toe  sours,  1  uO  Dol  5008.  Everyones
 aDuuid  uv  Dis  Uuly  saccurdiog  tuo  Bio  fallh.
 How  Caf  tuco  there  De  any  OOjcCu0n  10
 11  ?

 I  therefore,  Tequest  you  to  first  of  all
 seal  your  borders  with  Pakistan  fiom
 whee  Pak-traived  terrorists  are  infiltraung
 into  Puyab.  You  entered  inio  Punjao
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 [Shri  C.  Janga  Reddy]

 Accord  but  did  not  handover  Chandigarh
 to  Punjab.  In  Uttar  Pradesh  also,  similar
 situstion  prevails.  Even  then  you  call
 yourself  patriots.  You  have  formed  the
 States  on  linguistic  basis.  It  is  because  of  it
 that  these  probiems  are  cropping  up.  As  Shri
 Rajiv  had  880,  even  after  40  years  of

 indepeddence  i:  is  being  felt  that  it  was
 not  good  (13  form  States  on  linguistic  basis.
 Gorakha  agitation  in  Darjeeling  is  also  the
 tesult  of  this.  Due  to  the  same  reason  tbe
 things  have  come  to  this  pass  where
 demarcation  on  physical,  geographical  end

 economic  basis  is  needed.  That  is  why I
 say  that  the  for.cation  of  States  on

 linguistic  basis  is  resulting  in  a  situation
 which  is  going  out  of  contro!  everywhere.
 Therefore,  Sbri  Rajiv  Gaddhi  has  said  that
 we  should  reorZanise  the  States.  It  is  also
 one  of  the  reasons  and  we  kaoow  that  in
 South  today  there  is  an  atmosphere  of  ill-
 will  in  the  name  of  language.  Being
 against  Hindi  our  friends  from  West  Benga},
 Tamil  Nadu,  Andhra  Pradesh  etc.  are  not

 accep.ing  the  system  of  Navodaya  Schools,
 That  is  not  good.

 Formation  of  States  on  the  basis  of

 Janguage  was  wrong.  These  should  be

 reorganised  and  Shri  Rajiv  Gandhi  is  also
 in  its  favour.  I  also  exhort  you  to  support
 our  cal]  for  bundh  to  create  a  feeling  of
 confidence  among  the  people.

 Several  of  mv  friends  have  pointed  out
 certain  things.  We  will  be  having  many
 opportunities  to  speak.  1  will  reply  to
 their  points  then.

 (English]

 SHRI  R.S.  SPARROW  (Jullundur)  :
 Mr.  Deputy-Speaker,  Sir  the  Punjab
 situation  has  come  to  be  a  sad  and  sordid

 saga,  Never  such  thing  happened  before
 in  relation  to  the  peopie  of  Punjab  who
 came  from  the  same  stem  and  stalk  and

 here  we  see  things  have  gone  rather  traum-
 a  tic  way,  topsytutvy.

 I  will  just  bring  about  two  or  three

 points  in  the  way  of  emphasis.  The  fisst

 gas  isto  Jook  at  this  problem  from  the
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 national  angle.  There  is  no  other  way  to
 look  at  it  and  also  to  deal  with  the
 problem.  This  nation  has  got  a  heritage.
 Never  before  you  have  yot  this  heritage,
 historically  as  Indians  to  look  after  from

 Kanya  Kumari  right  up  to  Himalaya,  and
 on  the  right  from  Leedo  Road—Burma
 Border  to  Nagar  Parker,  Saurashtra  border.
 It  is  a  tremendous  type  of  heritage  to
 command,  control  and  Jook  after.  These
 have  been  very  bigempires  before.  It

 might  have  been  Chandragupt  Maurya,
 Ashok,  Akbar,  Vijay  kingdom  of  the  South
 or  any  other,  for  that  matter.  But  no  one
 ever  owned  so  much  of  what  you  have  beea
 handed  over  as  a  trust.  Have  we  got  the

 capacity  to  look  after  our  heritage  ?  Have

 wegot  the  will,  the  verve  the  vigour  to
 handle  this  problem  suitably  and  ensure  the

 integrity  and  the  unity  of  our  Bharat  Mata.

 Now,  this  is  where  you  have  to  start  from.
 It  is  not  a  small  matter  but  it  is  a  question
 which  concerns  the  world  at  large.  In

 South  Asia,  we  are  the  top  most  power.
 We  are  one  amongst  the  first  5  powers  10
 the  world  10  actual  potential,  the  first  7
 conutries  of  the  world  in  respect  of  indus-
 trial  production,  the  first  6  countries  of  the
 world  in  respect  of  nuclear  fusion  and
 nuclear  fission  and  qualitative  manpower.
 Otherwise  also,  it  is  Standing  on  its  own
 two  solid  feet,  ie.  your  own  production
 everywhere—~agriculture  and  what  not,
 Take  manpower  0  armed  forces  or  any
 other  waik  of  life,  we  are  tremendous  and
 al  the  top  and  we  have  to  excel—not  ina

 retrogade  manner,  going  back.  That  isto
 be  understood  and  ।  am  very  bappy  to  see
 that  the  whole  of  tue  House  ७  in  response
 to  that  direction.  If  that  be  so,  do  we
 have  apy  wil  to  work  and  »cort  out  this
 national  problem  ?  That  ७  what  we  have
 to  really  see  and  put  into  action.

 It  was  invigorating  to  see  the  hon.
 Piime  Miuaorster  laying  bare  before  us  811
 the  important  facets  oi  the  prodicm  tn
 band.  It  was  veiy  encouraging;  S0  also

 many  other  spo  6४10  ६०,  Mr.  Ind  8]11  Gupta
 is  there,  Mr,  Dandavate  ७  (here  aud  mmaay
 of  my  owa  Paity  meao  peopte  nere  also  put
 up  such  type  of  ice  suggestions.  Now
 the  question,  the  ‘eal  typical  Prubiem  that
 we  are  18010,  I  must  pot  oul,  the  dig
 time  piobiem,  is  that  of  terior,  of
 cOurse.  But  itis  aided  and  abewed  trom
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 many  aneles  by  people  who  are  very  very
 powerful  outside  India,  we  know  all  those

 nations  who  are  concerned  with  _  it.
 Methodically,  they  work  out  plans.
 Adroitly,  they  work  out  this  phase  even  10
 the  limits  as  to  who  to  contrate  on,  and  as
 &@  Zood  planner,  you  must  understand  who
 to  concentrate  on,  the  Sikhs,  the  vibrant
 type  of  people  and  if  we  rake  up  certain
 issues,  they  can  play  on  that  and  out  of

 that,  the  young  boys,  14  to  2  and  22  or
 £0,  they  rope  them  in,  money,  motor-

 cycles  and  muskets.  They  vet  themina
 methodical  manner.  There  is  unemploy-
 ment.  ।  urderstand.  But  there  is  un-

 employment  all  over  India.  No  question
 of  it.  Punjab  is  in  the  sensitive  position  of
 India  and  this  type  of  vigorous  people  are

 living  there.  To  them,  death  is  of  no

 consequence.  I  can  vouch  for  it.  Ican
 assure  you.  But  whether  it  is  10  the  right
 way  or  in  the  wrong  way,  that  is  the  way
 we  have  to  understand.  Those  people
 worked  out  a  very  big  plan  to  topple  you
 and  if  I  explain  the  ramifications  of  it  geo-
 statistically,  geo-politically,  geo-militarily,
 you  will  he  surprised.  Time,  I  know,  is
 not  there  for  me  to  explain.

 If  one  studies  thoroughly  well  and  one
 sees  the  plan  coming  and  the  manner  in
 which  the  whole  thing  is  even  organised
 from  information,  collection  of  information,
 collating  of  information  and  then  applying
 it  in  a  disseminative  manner  to  the  limits
 that  have  cards  which  work  out  the  iofor-
 mation,  because  the  powers  that  are  in
 India  are  not  only  working  with  you,  they
 are  working  all  round  also  to  destabilise

 many.  They  are  big  problems.  And,
 therefore,  they  have  to  take  into  considera-
 tion  all  these  factors  because  to  us  the

 biggest  Problem  is  to  keep  the  integrity  and
 unity  of  India  intact.  That  is  why,  1  feel
 bothered  about  it.  Out  of  that,  hon.
 Home  Minister  may  note  oe  or  two  things
 in  that  context.

 Do  sharpen  your  Intelligence  system,
 so  that  you  know  everything,  what  is

 happening  around,  on  the  border  and  vis-
 avis  its  sensitiviiy.  It  is  not  your  doing
 your  best.  Rema:kable  progress  has  been
 made  under  your  aegis.  No  doubt  about
 it.  Neverihcless,  you  are  matching  against
 M5,  M6,  CIA,  IA,  right  to  Z,  what  not?
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 Don’t  we  understand  as  to  that  is  the
 setting?  You  have  to  fight  egainst  that
 type  of  thing.  You  sharpen  as  much  more
 as  you  can  and  in  that,  make  certain  that
 there  should  not  be  provocateurs  also  mixed
 up  with  you.

 My  God,  Ramswarup,  Prime  Minister’s
 Secretariat  and  something  is  thrown  out
 this  way  and  that  way  and  so  many,  one
 or  two  Generals,  also  cet  mixed  up  into
 that.  Some  other  agent  provocatears  also
 come  into  play.  So,  we  have  to  watch  our
 fiends  very  carefully  on  that  account,
 which  I  am  explaining  to  you,

 In  so  far  as  Panjab  is  concerned,  I  am
 very  happy  Guptaji  and  others  from  this
 side  also  pointed  out  that  the  Sealing  of  the
 border,  of  course,  is  a  very  important
 matter.  No  doubt  about  it.  242  KM
 area,  we  all  know  those  districts  inside  out.
 I  know  point-wise  wise  all  the  wher  eabouts
 aNd  the  sensitive  points  also.  There  ure certain  8  to  ?  sensitive  pomts,  The  rest
 is  Oot  al]  that  Sensitive  and  we  should  be
 able  to  organise  thirgs  in  such  a  manner
 methodologically  that  has  to  be  worked  out.
 There  is  no  difficulty  about  it.  It  Might have  to  be  burning  out  of  Sarkanda.  It
 may  have  to  be  putting  some  of  the  land
 aS  anpnoman’s  land.  It  does  not  matter
 what  methodology  you  adopt  but  we  must
 make  certain  that  not  even  a  Pin  comes
 through  that  point.  You  are  very  right
 when  you  pointed  out  that  in  the  wake  of
 that  sort  of  going  up  and  down  other  things
 also  aro  happening.  Smuggling  and
 smuggling  in  a  very  big  way.  Those
 Smugg'ers  até  not  only  fundamentalists,
 No.  They  are  ai]  type  of  people  mixed
 up  in  that.  There  is  another  point  which
 we  have  to  watch  very  carefully.  Along
 with  that  contiguously  also  watch  the
 border  of  Rajasthan.  That  is  the
 continuation.  Although  there  is  not  that
 much  of  danger  from  that  side,  nevertheless
 tt  ‘  important.  One  can  say  from  Nepal
 also  infiltration  comes.  That  is  one  belt
 which  We  must  very  strongly  keep  in  hand
 so  that  nothing  passes  up  and  down.  Once
 you  have  done  that,  I  would  say  not  half
 the  battle  but  three-fourths  of  the  battle  js
 won,  The  rest  you  will  be  able  to  contro]
 and  you  are  quite  right  to  point  out.  Yes,
 this  isa  belt,  this  is  &@  border  which  ig
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 [Shri  R.S:  Sparrow]

 Indian  border  and  even  if  some  bit  of

 podding  up  or  iuvducticn  of  the  armed
 forces  is  necessary  for  that  purpose,  why
 not  make  it?  There  is  nothing  wrong.
 One  battalion,  maybe  two  battalions  to

 help  the  border  part  of  it.  That  is  Indian
 border.  We  are  just  looking  efter  our
 own  border  and  there  should  be  no

 difficulty  about  it.

 There  are  two  other  points  ।  want  to

 bring  to  your  kind  notice.  Communal

 riots—never  before  in  the  hi  tory  of  Punjab
 it  happened  like  this.  Whit  is  that?  You

 belong  to  Punjab,  the  same  stock,

 historically,  racially,  ethnically  and

 philologically  from  any  angle  ।  can  see.

 Ihave  been  brought  up  in  a  village.  I

 understand  there  are  about  6  or  7  Hindu

 houses.  The  rest  were  of  others.  That  is

 the  pattern  in  Punjab.  In  certain  towns

 and  Cities  it  is  the  other  way  round.  Yes,
 the  pattern  is  understood.  But  never,
 mever  it  used  to  happen.  If  something

 goes  wrong  in  the  village,  it  was  the

 respansibility  of  the  whole  village.  They
 run  after  the  people,  whether  it  be  Hindu,
 or  Muslim  or  Sikb  or  anybody.  If  some-

 body  comes  to  disturb  the  homogenity  of

 the  village,  it  is  the  village  people,  the

 Punjab  is  with  their  lathis  who  come  out

 and  fight  it  out.  They  would  not  allow  it.

 It  might  have  been  the  Moghul  regime.

 It  might  have  been  the  British  regime.
 This  went  on  and  on  like  this.  For  that

 reason  there  have  been  recommendations

 made  already.  All  parties  should  take  the

 cue  and  move  about  and  have  ali  such

 plans  worked  out.  I  recommend  to  the

 Home  Minister  that  a  small  committee

 may  be  set  up  from  this  House  and  the

 Rajya  Sabha  and  you  carve  out  the  method

 and  the  methodology  and  work  out  a

 process  in  which  we  can  all  move  round

 anddo  what  is  possible  to  encourage
 communa!  amity.

 18,00  brs.

 Ihave  only  one  word  to  say  and  a

 recommendation  also  to  the  Akalis.

 Dal  is  a  major  party,  one  of  the  major

 patties  in  Punjab.  It  is  a  political  party
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 and ।  see  the  predicament  of  the  Chief
 Minister.  So  many  Akali  Dals.  Sorry,
 he  has  other  pressures  and  difficulties.
 Also  this  one  within  the  Akalis.  Barnala
 Akali.  Then,  of  course,  the  Badal  Akali.
 Then,  of  course,  Baba  Joginder  Singh
 Akali.  Then  you  al‘o  have  Jagdev  Singb
 Talwandi  Akali.  Then  you  have  Damdami
 Taksal  Akali;  you  have  all  India  Sikh
 Stucents  Federation  which  consists  of  three
 different  forms  of  that  Akali.  In  that
 everyone  is  vying  with  each  other  to  get
 more  power  attached  to  it.  Some  of
 them  even  want  to  include  the  secessionists

 to  win  for  their  favour  so  that  they  can  be
 taken  with  them  and  be  strong  enough.
 So,  for  that  reason,  this  is  something  v  hich
 one  hss  to  watch.  My  recommendation
 to  Akali  Dal—all  of  them—is  that  if  you
 want  to  serve  the  interests  of  the  country,
 well  you  atleast  make  an  effort  to  get
 together  but  not  with  the  secessionists  or
 the  terrorists  to  be  irc'uded,  You  sort  out
 your  problem  vis-a-vis  the  rest  of  India.
 Anything  reasonabie,  ask  for  it.  Anything
 unreasonable,  shake  it  away.

 (Interruptions)

 The  only  point  I  would  like  to  put  it  to
 you  fina!ly  is  tha’  not  much  use  has  been
 made  of  ty  anybody  so  far  of  the  services
 of  ex-servicemen.  Neither  the  Centre  nor
 the  Chief  Minister  of  Punjab  has  made  use
 of  the  ex-serviccmen  or  the  Armed  Forces,
 They  have  been  trained  as  secular  body
 and  of  secular  type  of  thinking.  Some
 arrangements  should  be  made  that  this
 body  of  people  are  made  use  of  and  then
 use  them  to  the  advantage,  in  any  manner
 that  you  consider  fruitful.

 With  these  few  words,  I  think  you  for
 giving  me  this  oppoitunity  to  speak.

 है

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY
 AFFAIRS  (SHRIMATI  SHEILA
 DIKSHIT)  ;  Sir,  I  would  like  to  move  that
 this  sitting  of  this  House  for  today  be
 extended  till  6.30  p.m.  so  that  all  the

 speakers  can  speak.

 SOME  HON.  MEMBERS  :  No,  no.
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 MR.  DEPUTY  SPEAKER  :  Tomorrow,

 we  will  have  the  Minister’s  reply.  Only
 afew  members  are  there.  Now,  let  us

 finish.

 SHRI  S.  JAIPAL  REDDY:  Sir,  once

 jo  a  while  you  must  ॥  हा!  to  our  voice

 also.  We  shall  do  it  tomorrow.

 (MR.  DEPUTY  SPEAKER:  I  am

 listening  to  the  voice  of  the  House.

 SHRI  5.  JAIPAL  REDDY:  If  you  go

 by  the  voice  vote,  our  voice  is  not  there.

 (Interruptions)

 SHRI  BASUDEB  ACHARIA

 (Bankura)  :  Sir,  there  are  a  number  of

 speakers  How  can  it  be  possible?  All

 the  parties  should  be  accommodated.

 (Interruptions)

 PROF.  MADHU  DANDAVATE:  ।

 think  there  is  a  conseNsus  that  we  should

 continue  tomorrow.  All  of  them  =  are

 gaying  80...

 SHRI  P.  CHIDAMBARAM  :  How

 long  is  the  question.

 PROF.  MADHU  DANDAVATE :  It

 will  depend  upon  the  speakers,  tomorrow.

 MR.  DEPUTY  SPEAKER  .  Tomorrow,

 only  there  is  reply.-- -

 SOME  HON.  MEMBERS:  No,  no.

 SHRI  5  JAIPAL  REDDY  :  Now,  let

 us  go  by  the  sense  of  the  House.

 MR.  DEPUTY  SPEAKER  :  My

 suggestion  is  that  members  who  are  willing
 to  speak,  they  can  speak  now.  Tomorrow,
 there  will  be  reply  only.  Thatis  the  end

 of  the  matter.

 SHRI  JAIPAL  REDDY:  We  will
 not  lose  the  opportunity  tomorrow.  We

 are  very  clear  about  it.

 (Interruptions)

 SHRIMATI  SHEILA  DIKSHIT:

 Tomorrow,  we  have  to  pass  the  Commis-
 sions  of  Inquiry  (Amendment)  Bill  -.
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 PROP.  SAIFUDDIN  502  (Baramulla)  :
 This  is  much  more  important  because  the
 nation’s  unity  and  integrity  is  involved  in
 this.

 (Interruptions)

 Just  pow  only  I  have  come  from  the
 Airport.

 MR.  DEPUTY  SPEAKER  :  If  you  feel
 ha!f-an-hour  is  not  sufficient,  we  can  make
 it  one  hour...

 PROF.  SAIFUDDIN  SOZ:  If  we
 speak  at  the  fag-end.  we  do  not  get  any
 eoverage  in  the  press.

 MR.  DEPUTY  SPEAKER  :  It  is  not
 our  concern  whether  you  get  coverage  or
 not.

 (Interruptions)

 SOME  HON.  MEMBERS:  Extend  by
 one  hour.

 SHRIMATI  SHEILA  DIKSHIT  :  We
 have  to  discuss  the  Commissions  of  Inquiry
 (Amendment)  Bill  tomorrow.

 MR.  DEPUTY-SPEAKER  :  Then  we  extend

 by  one  hour.  Mr.  Shyam  Lal  Yadav.

 (Interruptions)

 SHRI  5.  JAIPAL  REDDY:  ‘Communal
 situation’  was  discussed  for  four  days.
 Cen  the  “Punjab  situation’  not  be  discussed
 for  ore  more  day  2  (Interruptions)

 PROF.  MADHU  DANDAVATE :
 Members  on  both  sides  are  agreed  that  we

 are  prepared  to  accommodate  time

 tomorrow  without  disturbing  the  discussion
 on  Commissions  of  Inquiry  (Amendment)

 Bill.

 SHRI  P.  CHIDAMBARAM:  May  I

 make  a  submission?  If  some  Members

 want  to  speak  today,  they  can  speak,  and

 then  tomorrow  we  can  try  to

 accommodate..-

 MR.  DEPUTY-SPEAKER  :  Accommo-

 dating  tomorrow  will  be  a  problem.

 SHRI  P,  CHIDAMBARAM  ।  If  be  is

 willing  to  speak  today,  then  what  is  the

 problem  ?

 AN  HON.  MEMBER  ;  He  cap  speak

 tomorrow.
 (interruptions)
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 SHRIMATI  SHEILA  DIKSHIT:  We

 may  extend  the  House  upto  7.00  p.m.
 After  that,  the  hon.  Members  can  decide
 whether  we  should  have  further  extension
 or  not.  (Interruptions)

 MR.  DEPUTY-SPEAKFR:  It  15
 extended  by  one  hour.  Mr,  Shyam  Lal
 Yadav.  Please  be  very  brief.

 [Transla  tion)

 SHRI  SHYAM  LAL  YADAV

 (Varanasi)  :  Mr.  Deputy  Speaker,  Sir,  the
 situation  in  Punjab  has  become  very
 critical.  The  political  solution  to  the

 Punjad  Problem  was  found  long  back  and
 as  a  result,  elections  were  held  ard  Akali
 Dal  formed  its  Governmen'.  The  elected

 Government  started  functioning  in

 consonance  sith  the  spirit  of  the  Accord.
 But  it  has  been  observed  in  the  Punjab
 politics  that  one  group  enters  into  an

 agreement  and  another  group  of  terrorists

 emerges  which  makes  more  demands  than
 conceded  in  the  agreemcnt.  We  have  been

 continuously  witnessing  this  factors  in  the

 history  of  Puojab  politics.  The  Akali  Dal

 holds  8  dominant  postition  in  the  politica
 field,  Gurudwaras  ad  the  Gurudwara

 Prabandhak  Committee.  It  was  obvious

 that  after  signiog  the  Accord  by  one  group.
 the  other  goup  of  terrorists  and  extremi>ts

 would  make  demands  over  and  above  the

 demands  conceded  in  the  Accord.  But  the

 question  is  whether  the  violence  or  the

 planned  conspiracy  is  being  carried  out

 with  the  support  of  foreign  powers  or

 there  are  elements  in  Punjab  itself  which

 are  Cncouraging  and  abetting  the  terrorists  7

 It  is  dangerous  for  the  country.  So  far  a;

 the  foreign  powers  are  conce:ned,  we  have

 been  discussing  it  since  1980  «nd  the

 Government  have  been  saying  for  the  last

 6  years  that  certain  foreign  powers  are

 adding  and  abetting  the  terrorists.  I

 would  like  to  know  that  concerete  steps
 are  being  takeo  by  Goveroment  ta  deal

 with  it.  I  think  it  is  not  justified  on  the

 part  of  Government  t»  merely  s.y  that

 terrorists  are  receiving  assistance  from

 Pakistan  or  from  other  couniries.  I  would

 like  to  know  what  preveative  steps.  have

 been  taken  by  the  Government?  The

 country  wants  to  koow  why  the  Govern-

 ment  have  not  scaled  the  border ;  why
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 Army  has  not  been  deployed  along  the
 border  ;  and  how  is  it  that  Pak  trained
 terrorists  are  entering  the  country?  We
 have  not  received  any  satisfactory  reply  to
 these  questions  so  far.  I  want  that  the
 hon  Minister  of  Home  Affairs  should
 clarify  this  point  in  his  reply.  I  do  not
 agree  that  it  is  the  responsibility  of  the
 State  Government.  It  is  the  responsibility
 of  the  Centre  to  seal  the  border  so  that
 the  terrorists,  smugglers  may  not  freely
 cross  the  border.

 Secondly,  there  is  no  doubt  that  Akali
 Dal  Government  under  the  Chief  Minister-
 ship  of  Shri  Barnsla  is  tryirg  -its  best  to
 check  terrorism.  I  do  not  know  about  the
 facts  mentioned  by  Shri  Sparrow  regarding
 the  history  of  Punjab.  We  have  heard
 about  the  history  and  it  appears  that  the
 people  of  Punjab  have  deliberately  forgot.
 ten  their  history  of  amity,  mutual  goodwill
 and  brotherhood.  The  youth  have  been
 encouraging  terrorism  Punjab  is  a
 prosperous  State  and  there  is  no
 discriminati  9  ०४१1५  the  State.  It  is  only
 a  political  stunt  if  some*ody  says  so.
 There  13  nothing  like  ।  discrimieation,
 Punjab  is  the  richest  and  most  prosrerous
 State  in  the  country  with  maximum
 amenities.  There  is  scarcity  of  labour  in
 the  State  and  they  have  toimpurt  it  from

 Eastero  Uttar  Pradesh  ani  Bihar.  If  there
 is  unemployment  in  Punjab,  why  they  do
 not  wrk  themselve,  jn  their  fields?  It
 clearly  shows  that  Punjab  is  a  prosperous
 State.  It  is  a  fallout  of  the  prosperity  of

 Punjab.  The  people  of  Punjab  bave  made
 their  mack  all  over  the  world.  Money
 from  all  over  the  world  is  flowing  1010

 Punjab  and  it  is  this  wealth  which  is
 providing  sustenance  and  strength  to
 terrorism  in  Punjab.  Therefore,  this
 inflow  of  foriegn  money  should  be  stopped.
 Woen  tbe  Goverument  imposed  ban  on

 foreign  remittances,  some  people  opposed
 it.  The  people  who  opposed  this  more,
 are  tie  supportera  of  terro.ists  and
 extremists.  Why  the  Central  Gov-rnment
 have  not  taken  aCtion  against  such  people  ;
 Sbri  Indrajit  Gupta  rightly  pointed  out
 that  the  Bhog  caremony  of  the  terrorists
 in  Punjab  is  attended  by  thousands  of

 people  including  prominent  leaders  of

 Punjab.  All  the  army  deserters  have  been
 recruited  in  the  Punjab  Potice.  Can  we
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 expect  security  of  the  people  from  such  है.

 police  force?  If  the  police  itself  is

 encouraging  terrorists,  then  who  will  arrest
 the  terrorists  2?  Buses  are  being  attacked,
 innocent  persons  are  being  killed  everyday
 for  the  past  six  months  and  even  earlier.

 By  ncw  some  scheme  should  have  been
 formulated  to  deal  with  it.  You  have  to

 deploy  the  army  and  police  forces  at  all
 the  vulnerable  po.nts.  The  Buses  should
 not  be  left  without  any  protection.  It  is

 not  a  new  incident  of  killing  of  bus  passen-
 gers  ;  earlier  also  many  people  have  been
 killed  in  buses,  trains  and  bazars.  You
 will  have  to  take  a  stringent  meaSures  and

 deploy  police  force  at  every  place  to  check

 such  killings.

 I  would  like  to  submit  to  the  hon,
 Minister  of  Home  Affairs  that  the  situation
 io  Pu:jab  is  f.igh'ening  and  its  backlash
 will  affect  the  whole  of  the  country  and
 Noftthern  India.  and  the  Congress  ru:ed

 Hindi-speaking  states  in  particular.
 Therefore,  the  Government  should  remain
 alert.  Ifsuch  a  situation  18  created  in
 these  States,  the  opposiiion  parties  would

 definitely  accuse  the  Congress.  Therefore
 State  Governments  in  these  States  should
 be  »strengihened.  The  other  racticn  of  the
 Akali  Dal  says  that  violence  is  taking

 place  not  011४  ।१  Punjab  bat  in  other
 States  also.  It  is  true.  What  is  happen-
 ing  in  Darjeeling  2  How  many  peuple
 wereਂ  killed  i:  Kalimpong ?  What  is

 happening  in  Abmedabad  and  Bihar  whsre
 mass  scale  massacre  occurred  twice  ;  whit
 is  happening  t0  Kishmir  2?)  Such  ioc  dents
 are  taking  piace  in  various  parts  of  the

 country  wh'ch  18  a  matter  Of  shame  for  us
 I  want  that  Gentral  Government  should

 strengthen  the  518८  Goverumeats  ia  inese

 Staies.  If  any  State  Government  tuils  to

 check  such  a  massacre,  the  Centre  sho.ld

 nos  hesitate  to  take  strong  action  against
 it,  Tne  Centre  must  take  all  possible
 measures  (tO  prevent  such  incidents  of
 violence.

 Sir,  I  would  like to  say  one  More  point,
 बै  am  sorry  to  read  th’  recent  statement  of
 Shri  Barvals  that  incidents  of  violence  in
 Delni  will  have  their  repercussion  in
 Punjab.  But  actually  whatever  is

 happening  in  Punjab,  is  havog  ite
 Tepercussion  in  ibe  capital.  I  am  happy
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 and  appreciate  the  prompt  action  taken  by
 the  Central  Government  and  Delhi
 Administration  to  put  down  violence  in
 Delhi  with  a  heavy  hand.  Such  strong
 steps  should  also  be  taken  in  Punjab.
 But  the  difficulty  before  the  Central
 Government  is  that  the  maintenance  of  the
 law  and  order  is  the  responsibility  of  the
 State  Government.  The  Central  Govern-
 ment  have  extended  full  support  to  the
 Barnala  Govirnmen’.  It  has  not  merely
 given  an  assurance  but  is  extending  active
 cooperation  to  the  State  Government.  I
 hope  the  Barnala

 Government
 will  maintain

 law  and  order  in  Punjab  with  an  iron
 hand.

 One  more  point  I  would  like  to  say
 that  the  terrorists,  who  are  being  killed,
 are  being  .declared  martyrs.  They  are
 eulogised  at  the  Bhog  ceremonies;  this
 practice  should  be  stopped  because  a
 martyr  is  one  who  sacfifices  his  life  for  the
 sake  of  his  coun'ry.  One  who  wants  to
 disintegrate  the  country  and  is  killed  by  the
 poiice,  cannot  be  a  ma:tyr.  In  the  present
 situation  in  Punjab,  these  persons  are
 considered  martyrs.  You  will  not  find
 such  a  situation  anywhere  else  in  the
 world.  Tre  extremists  and  the  miscreants;

 ‘who  disturbed  the  peace  of  the  Siate,  were
 killed  by  the  police;  they  are  now
 considercd  martyrs  and  thousands  of
 people  attend  thei:  bhog  ceremonies,

 Then  how  can  we  say  that  such  elements
 come  from  Pakistan  while  it  is  happening
 in  Puojabitseif.  The  elements  in  Punjab
 which  are  encousaging  extremism  should  be
 4d  0110 e4  and  eiushed  with  an  iron  hand
 and  if  some  hesnation  15  shown  in  this
 regard  the  Goverfment  would  not  be
 successful  in  facing  .he  problem  before  the
 coun.ry  Therefore,  ।  request  the  Barnala
 Goveramcni  that  it  is  their  primary  duty
 to  restore  peace  in  Punjab  for  which

 cooperation  1  being  exended  to  the
 Government  of  Punjab,

 I  would  like  to  point  out  one  more

 thing.  The  Punjab  Accord  has  been

 imp'emented  to  the  extent  it  wes  possible.
 Now I  feel  that  the  Accord  has  lost  its

 relevance  because  the  terrorists  have  थे

 different  atitude.  It  will  make  no

 difference  even  of  Chandigarh  is  transferred
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 [Shri  Shyam  Lal  Yadav]

 to  Punjab  because  they  still  insist  that

 they  will  not  give  water.  The  day
 Chandigarh  is  transferred  to  Punjab  they
 will  raise  the  issue  of  water  and  after  that
 some  other  issue.  They  will  take  recourse
 to  extremism  and  terrorism  to  attain  their
 objective.  All  the  democratic  countries
 of  world  have  adopted  the  most  stringent
 measures  without  any  hesitation  to  protect
 their  democratic  set  up  and  their  unity  avd

 integrity.  Even  civil  war  took  place  in
 America  for  the  unity  of  the  country.  It
 is  shameful  that  such  forces  are  emergiog
 in  Panjab.  I  ask  the’  Barnala  Government
 to  attend  to  these  problems.  The  support
 extended  by  Central  Government  to  the

 Panjab  Government  is  unprecedented  in
 the  history  of  India  whatever  party  might
 have  been  in  power  in  the  State.  Even
 the  Congress  Governments  did  not  get  the
 assistance  extended  to  the  Barnala
 Government.  If  the  Government’  of

 Punjab  do  not  succeed  despite  such  a

 massive  support  by  the  Ceatral  Govern-

 ment,  the  cOuntryman  aod  all  the  political
 partiez,  then  it  will  be  a  stigma  on  them.

 So,  it  is  my  request  that  peace  in  Punjab
 must  be  restored  keeping  in  view  the
 seriousness  of  the  present  situation.  The
 confidense  among  the  pedple  will  be
 restored  only  whea  the  killings  are  stopped.
 It  is  true  that  murders  have  taken  place  in
 other  areaS  too  but  it  has  never  been  like
 it  that  sone  036  iskilled  waiking  on  the
 road  or  ina  bas  or  while  sleeping  io  a
 field  o:  in  a  market  place,  Nobody’s  life

 -  safe  there.  No  one  can  settle  there.

 Onoly  verba)  assurances  will  not  do;  we
 bave  to  provide  protection  to  the  people.
 We  shall  have  to  create  fearin  the  terror-
 ists  so  as  to  make  it  clear  to  them  that
 their  activities  would  be  crushed  with  an

 iron  hand.

 I  want  to  point  out  one  more  thing.  It

 appears  that  there  are  differences  within
 the  party  itself  of  Shri  Barnala.  Just  now

 one  of  our  friends  said  that  a  Minister  of

 Panjab  had  told  that  the  problem  cannot

 be  solved  by  challenging  and  killing  tbe
 terrorists.  Our  friend  has  objected  to  it
 also.  How  a  Government  with  such  a

 Ministers  can  be  auccessful,

 JULY  28,  1986  Punjab  (Contd)  392

 ि  The  hon.  Prime  Minister  has  rightly
 pointed  out  that  the  need  of  the  hour  is  to
 give  a  free  hand  to  the  Punjab  police  to

 strongly  suppress  such  things  and  there
 should  be  no  interference  in  the  working
 of  the  police.

 [English]

 SHRI  G.M.  BANATWALLA  (Ponnani)  :
 Mr.  Deputy-Speaker,  Sir,  we  all  vehemently
 condemn  the  brutal  killings  that  took  place
 at  Mukatsar  and  later  the  seaseless  orgy  of
 violence  in  Delhi.  It  is  highly  tragic  aad

 irony  of  the  situation  that  while  the  extre-
 mists  of  Mizoram  were  depositing  their

 weapons,  the  extremists  there  in  Punjab
 struck  once  again.  During  the  past  two

 weeks,  we  were  getting  good  reports  of

 gains  having  been  secured  in  the  operation
 against  extremists,  we  were  told  that  200
 of  them  were  rounded  up  and  so  on  and
 so  forth,  and  suddenly  this  most  condemna-
 ble  incident  took  place.  I  must  say  that  if
 the  extremists  think  that  this  country  will
 surrender  to  them,  they  are  badly  mistaken.
 Whatever  may  be  the  brutality  that  they

 may  commi!,  let  them  koow  that  this

 couatry  shall  never  surrender  and  will  have
 no  compromise  whatsoever  wilh  any  extre-
 mists  of  whatever  type  they  may  be.  Let

 these  extremists  learn  a  lesson  from  the
 extremists  of  Mizoram.  The  country  did
 not  surrender  to  them  and  floally  the  extre-
 mists  of  Mizoram  also  saw  that  the  call  of
 wisdom  lay  ia  accepting  the  priociples  for
 which  India  stands  and  to  deposit  their
 arms.  Let  these  extremisis  therefore  learn
 a  lesson  from  those  extremists  of  Mizoram
 and  know  that  it  is  not  in  the  ethos  of  thus

 country  to  surrender  to  this  senseless  orgy
 of  violence.

 Prof  Dandavate  stressed  very  much  that
 there  is  a  limit  in  compromising  and  negotia-
 tions  and  the  unity  of  the  country  is  not

 Degotiable.  Ido  pot  kaow  whom  he  was
 addressing  because  I  do  not  think  that

 anyone,  whether he  belongs  to  the  ruling
 party  or  other  parties,  bere  lacks  in  this

 spirit,  No  one  here  jacks  in  this  parucular
 spirit,  Oo  the  cootrary,  though  {  have
 been  critical  of  the  Government  at  various
 occasions,  I  must  pay  my  compliments  that
 it  is  the  statesmenship  of  the  culing  party
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 which  has  even  brought  the  extremists  of

 Mizoram  to  see  sense  and  reason  and
 which  has  brought  them  into  the  mainstream
 of  the  national  iife.  ।  am  sure,  therefore,
 that  whoever  is  in  our  country,  the  unity
 and  integrity  of  the  nation  is  at  the  heart
 of  one  and  all.

 Sir,  the  situation  is  difficult.  The  situa-

 tion,  the  challenge  posed  by  the  extremists
 is  difficult.  And  indeed,  ।  can  very  easily
 realise  the  difficult  situation  in  which  the
 Barnala  Government  finds  itself.  His
 Government  has  got  the  mandate  of  the

 people  and  we  wish  them  well.  But  we
 must  stress  that  the  situation  needs  both
 firmness  and  tact.  J  hope  that  with  firmness
 and  tact,  the  situation  will  be  met  fully  and

 adequately.

 Woat  do  these  terrorists  want  ?
 They  want  spread  of  panic  and  spread  of
 chaos.  From  this  particular  point  of  view,
 those  who  indulged  in  the  senseless  orgy  of
 violence  here  in  Delt  have  played  straight
 into  the  hands  of  these  terrorists,  as  has
 bee  puidted  out  eather  also.  Sir,  :  remem-
 ber  that  immediately  aftec  the  sad  and
 grievous  aSsassinition  of  our  late  Prime
 Miotster,  oUr  young  Prime  Muoister,  Rajiv
 Gandhi  Oad  pointed  our  (021  the  mistakes
 of  one  or  two  or  tore?  lodividaals  snoutd
 mot  be  ascribed  to  the  whole  community.
 If  that  15  done,  then  we  will  coi  be  801:  to
 isO.ate  the  extremists.  Toen  oo  thac  case,
 we  will  create  situatioos  waoich  we  tod
 dilfisutt  to  mand.  Shecefore  I  say  aad 1
 stress  ole  again  that  (nose  who  ted  to
 have  reluliatury  measures  in  Dent,  played
 Straigot  1010  the  naods  of  these  cerroutsts.
 But  Sir,  bere  b  must  aisy  make  1.  clear  that
 whiic  (0.8  terrorism  was  chadsnxing  the
 enure  gatioa,  while  this  chahenge  of  we
 extremists  stared  straight  toto  our  eyes,
 tnere  were  tndividuals  andj  forces  in  122101
 who  tied  to  further  cscalate  tue  whole
 sltuaion.  What  did  the  extremists  want  ?

 Lucy  waated  chaos.  They  wauted  cunfusiou.
 Tuey  Wanted  Dlood-puib  every  where  ta
 order  +O  stiiKke  at  the  ually  and  iacegrity
 of  tne  country,  And  ।  musi  coodsma  thse
 fo.ces  Mere  10  Welbi  who  tried  to  give  that
 very  response,  as  the  Prime  Munaister  bas
 said,  (O  (hese  lerrocist  forces  and  cven  ined
 to  escalate  violence.
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 There  were  attacks  in  Lal  Kuan,  in
 Sitaram  Bazaar  and  other  places  on  Muslims.
 Attacks  on  Muslims!  Three  Masjids  were
 attacked  at  Lal  Kuan.  Shiv  Sena  and
 Hindu  Manch  people  came  out  jin  pro-
 cessions  and  indulged  in  rampage.  There
 were  stabbings.  At  Sitaram  Bazaar,  they
 entered  a  mosque  and  attacked  the  Imam
 over  there.  The  son  of  the  Imam  fell  dead
 to  the  repeated  stabbings  by  Trishuls.  Suir,
 it  is  unfortunate  that  the  Trishuls  has  today
 become  a  symbol  of  vioieace.  In  the  Jast
 Session  also,  I  was  pointing  out  about  it,
 Only  two  or  three  days  back,  I  was  point.
 ing  out  that  thousands  aad  thousands  of
 these  Trishuls  were  being  distriouted  here
 in  Delhi.  And  now  those  7rishuls  are  being
 used.  For  what  purpose  are  these  being
 distributed  2  What  security  does  the

 major.ty  community  want  ?  Yes,  1  quite
 realise  the  need  for  the  secufiy  of  the
 minority  community  in  Paojab.  But,  I  am

 talking  80001  Dethi.  I  Must  urge  upon  the
 Goveroment  totake  note  of  this  situation,
 bao  this  frishul  and  take  fiim  measutes.

 Sir,  I  very  much  appreciate  the  imme-
 diate  visit  Of  Our  Home  Minister  sho  Buta

 Singh  to  these  areas—to  Muklsar  as  also  in

 Deibt,  ।  very  much  appreciate  that.  But
 ii  is  my  duty  to  Porm  Out  and  say  that

 peopie  10.  the  walled  city—ihe  minority
 in  «the  wailed  city—waited  and  waited
 10  «vain  for  the  visit  of  40e  HOme  Minister,
 Shri  Buta  Singh,  I  mus.  theetore  say
 that  the  situaidoa  be  taken  iu  us  entirily,
 Tnose  who  tried  to  give  response  to
 the  terrorists——toe  very  respouse  the
 LerrousiSs  vaat  ८५-0४  escdialing  the  spDere
 ot  violence  and  giving  Deis  We  bivod

 batb,  [  waat  io  ask  the  Guverument  as  to
 44  strict  Measures  are  Delug  taken  against
 them  7

 Sit,  there  is  not  much  time  left  for  me
 but  then  10  deference  to  your  call,  to  your
 Dell,  1  must  say  that  woat  18  wanied  (today
 is  the  concerted  acuom  against  tese

 Coalienges  that  are  coming  up.  Sur,  our

 hearts,  our  minds,  yearn  tor  the  day,  whea
 not  even  for  a  singi@  momeat  anyone

 wrespective  of  reiigton,  language,  casie  of

 creeu  will  fell  anxioug  sDoul  soc  securly
 of  the  life,  hooour  and  property.  ipat  1s

 the  day  to  which  we  -  looking  for,  bere
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 are  forces,  which  called  for  the  Bandh.
 For  example  in  Delhi,  Bandh  aall  bas  been

 given.  ४

 We  all  condemn  it  here  It  is  an  attempt
 to  create  more  and  more  tensions  and  to

 escalate  situation.  On  cyeles  and  on

 other  transports  with  black  flags,  they  have

 been  movirg  round  the  city  creating  ten-

 sions  and  askiog  for  the  Baadh.  We  all

 condemned  it  here.  But  ।  must  ask  the

 Government,  as  to  what  the  Government

 his  done  and  what  other  political  parties
 siting  here  have  done  to  preva‘!  upon  those

 people  who  cal!  for  Bandh  in  Delbi  to  see

 some  sense  and  some  wisdon  and  restrain

 fron  giving  the  terrorists  the  response  that

 they  wanted.  Sir,  I  am  sure  that  while  the

 Gove'nment  has  declared  that  they  are

 fully  determined  to  curb  the  terrorists

 activities,  I  welcome  this  particular  state-

 men:  of  the  Government  and ।  hope  that

 every  measure  will  be  taken  in  order  to

 confront  and  confront  satisfactorily  this

 challenge  of  terrcrists.  And  I  am  sure,
 the  entire  nation  will  be  behind  811  the-e

 measures  that  will  be  taken  by  the

 Government.

 SHRI]  SHARAD  DIGHE  (Bombay
 North  Central):  Mr.  Deputy  Speaker.  we

 are  at  a  very  fag  end  of  the  debate  and

 very  little  time  is  left  with  us..,

 MR.  DEPUTY  SPEAKER:  No,  we

 have  got  sufficient  time  at  our  disposal.
 There  are  many  speakers  who  have  yet  to

 speak.

 SHRI  SHARAD  DIGHE:  And  Many
 views  have  already  been  ezpressed.  Sir,
 last  year,  when  the  Puojab  Ascord  was
 signed,  many  of  us  heaved  थ  sigh  of  relief
 that,  ulémmately  a  very  ticklish  problem  has
 been  solved.  But as  we  go  abead,  we  find
 that  still  the  killing  of  these  Hiodus—
 minorities  in  Punjab—continues,  not  only
 the  killing,  but  a  Jarge  migration  is  also

 “still  taking  place.  Nearly  1500  families
 have  migrated  from  Punjab  to  other  Staies,
 as  far  as  my  knowledge  gocs.  Now  we
 have  seen:  that  the  nation has  given  every *
 guppost  to  the  Punjab  Government.  They
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 have  got  the  mandate  of  the  electorate.
 They  have  got  the  full  support  of  the
 Central  Government,  and  also  the  full
 support  of  the  whole  nation,  Even  then,
 the  Punjab  Government  has  not  been  able
 to  contro!  the  terrorists  who  are  still  at
 large.  In  the  first  place.  the  Police
 Administration  which  is  functioning  io
 Punjab  has  to  be  fully  supported  by  the
 Barnala  Government,

 I  was  surprised  to  read  that  person  who
 was  atthe  bottom  of  this  Muktsar  killing,
 Warriam  monster  of  Mukisar  was  not  only
 earlier  released  with  the  connivance  and
 collusion  of  the  jail  authorities  of  Punjab
 but  he  was  not  even  allowed  to  be  re-
 arrested,  even  though  the  Punjab  Police
 were  after  him.  He  was  the  culprit  in
 sever.l  very  severe  offences  When  the
 court  made  the  order  of  bail  inspite  of
 Opposition  from  the  Pols  e,  and  the  Police
 were  waiting  to  re-artest  him,  this  culprit
 was  hidi.  g  in  the  jails  for  seven  days  ;  and
 he  was  released  after  seven  days  by  the
 jail  authorities  inspite  of  the  bail  order
 made  and  that  tuo  when  they  found  that  the
 Police  had  already  disappeared  from  the
 scene.  If  this  ।3  the  situation  as  far  as
 Police  action  18  concerned,  and  if  the
 Government  ७  not  cooperating  with  the
 Police  but  are  in  collusion  with  the  xtree
 mists,  then  it  will  be  difficult  to  contro)
 these  kihiags  Tue  Punjab  Government  has
 got  the  best  Public  (91. x  0.  General  of
 Police,  Mr  Rebeiro,  and  the  isformation  is
 thathe  has  not  been  getting  full  coopera-
 tion  from  the  Government.  Not  v.ily  that  ;
 it  hus  2.50  come  in  the  Press  that  the
 kevenue  Minister  himself  made  a  states
 meut  openly  that  bis  action  in  the  Mand
 area  was  a  feaud  operation  and  so  on.  If
 this  is  the  position,  it  will  be  difficult  to  get
 these  killings  and  the  migrations  stopped.

 Therefore,  the  first  requirement  is  that
 the  Akalt  Government  should  take  courage
 in  its  hand  and  should  decide  once  and  for
 all  that  with  the  belp  of  the  Police,  with
 the  help  of  all  the  para-military  forces
 which  are  available  to  them,  they  will  put
 an  end  to  terrorism.

 [Translation]

 SHRI  BHARAT  SINGH  (Outer  Delhi)  :

 Mr,  Deputy  Speaker  Sir,  today  the  discuge
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 sion  is  on  Punjab.  Elections  were  held  in

 Punjab  and  it  was  decided  that  terrorism  in

 Punjab  should  not  be  encouraged.  The

 action  against  terrorists  yielded  some  result

 and  their  activities  were  curbed.  But  three

 days  ago  a  sudden  news  from  Muktsar

 sparked  off  anger  and  resentment  in  the

 whole  of  India  and  speci’  ।  in  Delhi.  But

 our  Goverrment  was  fully  prepared  to

 prevent  any  untoward  incident  and  our  Hon.

 Prime  Minister  did  not  want  that  acy  ugly
 incidents  should  take  place  here.  That  is

 why  on  the  evening  of  the  day,  the  Muktsar

 incident  took  place,  he  cailed  a  meeting  of

 the  membirs  of  Parliament  belongitg  to

 all  the  political  parties  in  this  very  House

 in  which  Members  from  Bharatiya  Ja‘  ata

 Party,  Communist  Party  and  sone  other

 parties  participated,  It  was  decided  in

 that  meeting  that  peace  should  be  mai‘tain-

 ed  at  avy  cost  and  the  Members  should  go
 to  their  respective  constituencies  to  advise

 peop'e  to  maintain  peace.  But  there  was

 great  resentment  among  the  people  on

 account  of  the  Muktisar  incident.  This

 resentment  was  further  accentuated  due  to

 the  presence  of  the  migrants  from  Punjab.

 As  aresul!  thereof,  a  minor  clash  took

 place  in  the  morning  near  Tilak  Nagar
 water  tank,  Thereafter,  a  belligerent
 crowd  gathered  on  the  road.  The  incidents

 jn  Punjab  have  their  repercussion  in  Delhi.

 In  the  first  instance,  I  wou!d  request  that

 arrangements  should  be  made  on  the  Punjab
 border  to  stop  the  people  migrating  t>

 Delhi  and  other  pleces.  The  law  and

 order  in  Punjab  shou!d  be  strengthened  to

 prevent  any  migration  from  Punjab.  It

 was  on  account  of  the  strengthening  of  the

 law  and  order  situation  in  Delhi  that  the

 riots  did  not  spread  there.  Every  elected

 representative  of  the  public  should  cooperate
 in  this  matter.  I  challenge  that  thousands

 of  killings  would  have  taken  place  in  Delhi
 had  timely  action  not  been  taken  there.

 But  the  situation  did  not  worsen  dune  toa

 strong  law  and  order  ariangement.  Our
 hon.  Home  Minister  and  other  respresenta-
 tives  of  the  people  immediately  visited  the

 place  of  incident.  The  Commissioner

 A.D.C4  D.C.P.  and  otber  police  officers
 also  controlled  the  situation  by  requisition-

 ing  forces  from  the  neighbouting  police
 Stations.  Military  was  called  out  immedia-

 tely  and  every  effort  was  made  to  curb  the
 violence.  The  entire  arrangement  was  made

 with  such  proémptoess  that  the  violence  did
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 Not  spread.  We  advised  the  people  that
 if  they  took  to  violence,  it  is  they  who
 would  be  the  sufferers;  their  business  would
 be  ruined  aod  their  property  would  be
 damaged.  As  ‘such,  peace  should  be
 maintained.  We  visited  all  the  areas  and
 tried  our  best  to  curb  violence.  As  a
 result,  there  is  peace  and  harmony  in  Delhi
 and  nothing  untoward  bas  happened.  Shri
 Banatwala  has  rightly  said  that  riots  would.
 have  spread  had  the  situation  not  been
 controlled  properly.  When  the  terrorists
 failed  to  create  a  wedge  between  Hindus
 and  Sikhs,  they  tried  to  create  differ  ences
 between  Hindus  and  Muslims  There  was
 no  Hindu-Muslim  dispute  in  Punjab  then
 how  did  it  happen  in  Delhi  7  Why  such  an
 incident  took  place  in  Sitaram  Bazar?  The
 terrorists  were  behind  this.  incident.  But
 they  did  not  succeed  in  their  nefarious
 design  because  of  asound  Jaw  and  order
 situation  in  Delbi.  Our  Prime  Minister
 and  Home  Minister  have  issued  strict
 directives  to  curb  violence.

 I  would  like  to  make  one  more  sub-
 mission.  The  extremists  infiltrate  into
 Punjab  from  Pakistan.  Our  Government
 should,  therefore,  take  measures  to  check
 the  infiltration  of  the  extremists.  We
 should  take  stern  measures  to  prevent  their
 entry  so  that  they  are  not  able  to  spread
 violence  here.  You  should,  therefore,
 strengthen  the  law  and  order  machinery
 and  the  Central  Governmeat  must  extend
 all  help  to  the  State  Government  to  seal
 the  border  so  that  there  is  peace  in  every
 part  of  the  country.

 -

 SHRI  MOHD.  MAHFOOZ  ALI  KHAN
 (Etah)  :  Mr.  Deputy  Speaker,  Sir,  let  me

 quote  a  couplet  in  this  regard—

 Na  Samjhoge  To  Mit  Jaoge  Ae
 Hindustan  ‘alo

 Tumari  Dastaan  Tak  No  Hogi
 Dastono  Mein.

 What  is  the  siuation  in  the  country ?
 The  situation  in  Punjab,  isin  a  shambles.

 Recently,  I  visited  Allahabad  and

 Ahmedabad.  Early  in  the  m°rning,  when

 we  get  the.  newspapers,  there  are  reports

 about  riots  at  some  place  and  deterioration

 in  the  law  and  order  situation  at  other
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 place.  Who  is  to  blame  for  it?  Today,
 that  feeling  of  warmth  and  brotherhood  is

 missing  and  as  a  result  we  are  killing  each
 other.  Where  the  prevailing  situation  will
 lead  to,  one  does  not  know  2

 ।  come  to  the  Purjab  problem  The

 Puniah  problem  has  been  discussed  at

 Jeneth  by  Prof.  Madhu  Dandavate.  Shri

 Ranatwalla.  Shri  Gupta  Shri  Sbahabuddn.

 Shri  Chaudhary  and  several  Members  from

 the  rulire  partv.  A  peint  was  made  that

 training  to  the  tevrorists  is  teing  given  in

 Pak‘star.  fit  is  so,  whv  our  Government

 is  rot  checking  it?  Daily  we  see  that

 opium  and  cheras  is  being  smuggled  into

 our  country  from  Pakistan.  Hew  these

 things  are  allowed  to  be  smuggled  ?  Does

 it  not  mean  that  our  forces  deployed  on

 the  border  are  coiludiog  with  them  7  Why

 do  you  not  check  it  ?

 The  Punjab  problem  is  an  important
 jssue.  Evervbody  knows  about  the  law

 and  order  situation  prevailing  in  our

 country.  An  accord  was  concluded  but  it
 was  pot  implemented.  The  Barnala
 Government  is  nct  able  to  control  this
 terrorism.  Today,  Shri  Barnala  was
 invited  to  a  Juncheon  by  the  Telugu  Desam

 party,  I  was  also  invited  as  an  opposition
 Member.  ।  recited  this  eouplet  in  honour
 of  Shri  Barnala.  ।  shall  read  it  here
 also.

 Teri  Bandaparvari  Se  Mere  Din

 Guzar  Rahe  Hain

 Na  Gilia  Hai  Doston

 Shikayate  Zamane  Se
 Ka  Na

 ।  shall  translate  it  for  your  convenience.

 My  life  is  happy  by  the  grace  of  God  and  1
 have  no  grude  against  my  friends  and  the
 world.  JIrecited  it  for  Shri  Barnala,  I
 found  him  a  sensible  and  wise  person.  He
 fs  conscious  of  the  problem  and  is  doing
 whatever  he  can,  in  this  regard  but  the
 situation  is  not  gefting  better.  The
 situation  cannot  improve  unless  ajl  the

 political  parties  sit  together,  discuss  the

 problem  and  end  the  groupism  within  the
 Akali  Party.  Unless  and  until  Badai  and

 Tobra,  who  are  patronising  the  terrorists
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 are  removed  from  the  party,  the  sitwation
 in  Panjab  canrot  improve.  As  time  at  my
 disposal  is  short,  I  would  conclude  by
 saying  that  we  must  put  our  heads  together
 to  Improve  the  situation  in  Punjab.

 SHRT  G.L  DOGRA  (Udhampur)  :  Mr.
 Deputy  Speaker,  Sir.  this  debate  has  been
 of  a  verv  high  level  from  the  vety  beginn-
 ing.  Mr.  Speaker  and  Prof.  Madhu
 Dardavate  «et  the  ‘ore  rnd  to  mv  mind
 after  the  interventicr  by  Hon.  Prime
 Minister  anc  the  speeches  cf  Shri  Gupta
 and  Shri  Arjun  Singh,  there  wes  no  need
 to  continue  this  discussion.  But  row  in
 deference  to  your  orders,  JI  shall  have  to
 speak.

 Today,  the  terrorists  think  that  they  can
 drive  out  some  people  from  Punjab  by
 scaring  them  with  their  terrorist  activities
 and  the  minorities  will  not  be  able  to  live
 there.  History  bears  testimony  to  the  fact
 that  the  Purjabis  do  not  Jeave  their  home
 for  ever  The  History  is  replete  witb  the
 tales  of  valour  and  hardships  faced  by  the
 Punjabis.  History  tells  us  that  the  Aryans
 also  cameto  India  through  Purjab  and
 Allama  Iqbal  has  said  in  his  regard—

 Ae  Aabe  Rod  Ganga,  Woh  Din  Yaad
 Hai  Tujhko,

 Utra  Tere  Kinare,
 Hamara.

 Jab  Karvan

 The  Aryans  came  through  Punjab  and
 advanced  to  the  banks  of  the  Ganges.
 Most  of  the  aggressors  also  came  via

 Punjab.  Perhaps  at  that  time  this  Jand
 was  not  80  populous.  The  Aryans  settled
 here  and  they  formed  Punjab.  Its  terrof-
 tories  extended  up'o  Attack  at  that  time.

 Punjab  had  been  attacked  a  number  of
 times.  I  do  not  want  to  go  into  details
 but  all  these  battles  left  their  scars  on
 Punjab,  which  extended  right  upto  Delhi.
 Each  war  leaves  behind  a  trail  of  misery
 and  some  economic  and  social  problems
 also  crop  up  as  a  fall  out.  But  the

 Punjabis  never  left  their  Rearth  and
 home,
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 Therefore, 1  want  to  say  that  if  we  go
 through  the  History,  we  shall  find  that

 Punjab  had  been  subjected  to  innumerable
 excesses  and  atrocities.  In  British  times,  a
 namber  of  people  were  killed  in  Jalianwala

 Bagh  but  even  then  people  did  not  leave

 Punjab,  although  life  had  become  un-
 bearable  there.  The  people  of  those  times
 can  bear  me  out  about  the  situation

 prevailing  at  that  time  but  nobody  left

 Punjab.  Thereafter  atrocities  were  also
 committed  in  Kissakhani  and  Jalianwala
 Bagh.  All  the  prominent  leaders  from
 Uttar  Pradesh  and  Bengal  came  there  and

 intervened,  which  resulted  into  a  national

 awakening.  Similarly,  the  problem  of
 terrorism  poses  a  great  challenge  to  the
 whole  of  India.

 This  is  not  a  problem  of  any  particular
 State  or  a  party.  This  is  a  national

 ~

 problem  of  the  whole  of  India.  The

 Accord  concluded  between  Shri  Rajiv  and
 Sant  Longowal  was  intended  to  bring
 normalcy  in  Punjab.  Elections  were  also

 held  thereafter.  But  from  the  happenings
 in  Punjab  it  appears  that  some  elements

 wantto  engineer  the  fall  of  the  popular
 Government.  They  are  trying  from  within

 and  without  to  break  this  Government.

 A  terrorist  breaks  the  jail  and  kills  14

 persons  with  his  accomplices.  Naturally,
 it  is  creating  a  feeling  of  anger  and  resent-
 ment  among  the  people,  Before  indepen-
 dence,  during  communal  riots  if  a  goonda
 assisted  one  mohalla,  a  goonda  from  the
 other  community  would  settle  in  the  other
 mohalla  and  became  the  self  styled  leader
 there  and  the  residents  also  used  to  accept
 his  leadership.  Therefore,  we  have  to  be
 very  cautious.  All  the  parties  will  have  to
 work  jointly  to  solve  aj!  these  problems.
 Guru  Nanak,  Balmiki  and  other  sufi  saints
 were  born  in  Punjab.  It  is  their  land.
 Here  interaction  between  various  thoughts
 has  always  been  there.  Therefore,  we
 should  not  allow  Punjab to  be  desecrated
 through  bloodshed.  I  would  appeal!  to  all
 the  migrants  from  Punjab  to  return  to  their
 homes  and  there  should  not  be  any  exodus
 from  Punjab.  Unless  all  of  us  try  to  solve
 this  problem  jointly,  itis  not  going  to  be
 solved.  The  posterity  will  blame  us  for
 this  state  of  affairs.  Therefore,  every
 possible  effort  should  be  made  to  solve  the

 Punjed  prop  -
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 I  fully  agree  with  Shri  Gupta  that
 Defence  Committee  should  be  formed  in
 every  village.  His  party  has  also  made
 this  suggestion  to  the  Government  of
 Punjab.  To  my  mind,  the  Barnala  Govern-
 ment  has  also  accepted  this  suggestion  to’
 some  extent.  Now  we  should  collectively
 raise  Our  voice  to  improve  the  Punjab
 situation  and  to  eliminate  terrorism  and
 also  assure  the  Barnala  Government  that  we  '

 are  with  them.  We  must  condemn  those
 Ministers  of  the  Barnala  Government  who
 speak  against  the  Security  Forces  and  try  to
 demoralise  them.  Besides,  directive  should
 also  be  issued  to  the  Barnala  Government
 to  maintain  Law  and  order  in  Punjab  and
 to  restore  peace.

 [English]

 MR.  DEPUTY  SPEAKER  :  Professor
 Soz.

 PROF.  SAIFUDDIN  SOZ  (Baramulla)  :
 Mr.  Deputy  Speaker,  Sir,  ह  want  to  behave
 properly.  I  can  raise  the  question  of
 quorom.  Yow  are  honourbound  to  agree
 with  us  that  I  will  speak  tomorrow...  ...

 (Interruption).

 MR.  DEPUTY  SPEAKER:  I  do  not
 know  whether  you  are  raising  or  not.  It
 is  left  to  you.  Iam  not  objecting  to  your
 raising  anything.,....

 (Interruptions)

 PROF.  SAIFUDDIN  502  :  You  cannot
 insult  the  Members.......(Juterruption).

 MR.  DEPUTY  SPBAKER  :  I  am  not

 objecting  to  your  raising  anything.  If  you
 want  te  raise  the  question  of  quorum,  I
 have  no  objection.

 PROF.  SAIFUDDIN  SOZ:  You  are

 insulting  me  by  calling  me  to  speak.

 MR.  DEPUTY  SPEAKER  :  Iam  not

 insulting  you.

 PROF.  SAIFUDDIN  SOZ  :  The

 Parliamentary  Affairs  Minister  has  already
 told  me  that-we  shall  continue  tomorrow,

 Where  is  the  quorum?  ।  raise  the  ques.
 tion  of  quorum  if  you  are  insulting  the

 Members  like  this,
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 MR.  DEPUTY  SPBAKER  :  You  raise
 it.  ,  ।  have  no  objection.  I  am  telling  you
 you  raise  it.  I  amnot  objecting.  If  you
 want  to  spwak  you  speak,  otherwise  you
 raise  the  question  of  quorum.

 PROF,  SAIFUDDIN  SOZ:  You  are

 forcing  me  ५०  say  this.  The  Parliamentary
 Affaire  Minister  has  already  agreed..........
 (Jazetruptions).

 MR.  DEPUTY  SPBAKER  :  Tomorrow

 there  will  be  no  discussion.  Only  Minister’s

 reply  will  be  there.

 SHRI  BASUDEB  ACHARIA :  Today  it

 4s  up  to  seven.

 MR.  DEPUTY-SPEAKER  :  Tomorrow

 Minister  will  reply.  That  is  all.

 PROF.  SAIFUDDIN  SOZ  :  This  is  not

 correct......  Interruption).

 SHRI  S.  JAIPAL  REDDY  :  Why
 should  the  Minister  speak  tommorrow,
 Sir?  What  is  the  rationale  in  the

 Minister’s  giving  the  reply  tomorrow  ?  The

 Ministers  do  no’  want  to  be  swamped  by
 the  Prime  Minister,  only  ‘he  Opposition
 Members  are  allowed  to  be  swamped........
 (Interruptions).

 MR.  DEPUTY  SPBAKER  :  Minister

 will  reply  tomorrow.

 SHRI  S.  JAIPAL  REDDY  :  You  are

 setting a  very  unhealthy  convention.  One

 Minister  is  speaking  on  One  day  and

 another  Minister  on  an  ther  day  .....

 (Interruptions).

 PROF.  MADHU  DANDAVATE  :  What
 is  the  Governm-nt’s  inten‘ion,  Sir  2

 MR.  DEPUTY-SPEAKER  :  Govern-
 ment  has  already  told,  That  is  why  I  am

 conveying  that.

 PROF.  MADHU  DANDAVATE  :  She
 has  said  that  those  who  wantto  speak

 क,  may  speak  today,  otherwise  others

 may  speak  tomorrow.

 PROF.  SAIFUDDIN  902:  I  gill
 certainly  speak  today  if  the  Minieter  wants
 #0  reply  today.
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 MR.  DEPUTY-SPEAKER  :  No,  that
 cannot  be  done.  Already  [am  informed
 that  the  Mini-ter  will  reply  tomorrow.

 SHRIS.  JAIPAL  REDDY  :  Why,  Sir  ?
 You  (00001  have  both  ways.

 MR.  DEPUTY-SPEAKER  :  That  you
 should  have  raised  in  the  beginning  itself,
 not  now.  Already  everybody  has  been
 informed.

 SHRI  BASUDEB  ACHARIA :  Today
 we  are  discussing  up  to  seven.

 PROF  SAIFUDDIN  SOZ:  She  had
 said  that  those  who  want  to  speak  today,
 they  can  sreak  today  up  10  seven.  -
 (Interruption).

 MR.  DEPUTY
 discussion  will  be  over
 O’clock  today

 SPEAKER  :  No,
 before  seven

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY

 AFFAIRS  (SHRIMATI  SHEILA
 DIKSHIT)  :  Sir,  some  hon.  Membe  ७  have
 raised  the  question  of  the  Minister  replying
 today.  If  the  Members  so  wish  that  the
 Minister  should  reply  1001४,  we  can  send
 a  word  to  the  Home  Minister.  He  is
 actually  busy  inthe  Rayya  Sabha  because
 a  similar  discussion  is  going  on  there.  Now
 it  is  for  the  Members  to  decide.  If  they  do
 want  it,  then  ।  will  send  a  word  to  the
 Home  Minis.er  and  he  wi'l  come  and  reply
 over  here.

 PROF.  SAIFUDDIN  SOZ  :  At  sis
 O’clock  we  wanted  the  House  to  be

 adjourned  and  then  the  agreement  was
 that  those  of  us  who  want  to  speak  today
 can  do  so  up  to  seven  and  we  shall  coope-
 rate  with  them  in  understanding  their

 speeches.  Wesaid  that  some  of  us  who
 may  not  speak  now  will  speak  tomorrow
 and  the  hon.  Minister  will  reply  to  the
 debate.  You  are  creating  a  situation  as  if
 we  are  quarre|ling  with  each  other.

 This  was  not  agreed  to.

 (Interruptions)

 19,00  brs.

 MR.  DEPUTY-SPEAKER :  All  of  you

 please  sit  down.  I  told  you  that  already
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 that  is  upto  7  O’Clock  .  discussion  will  go
 on.  Minister’s  reply  will  be  tomorrow.

 Thefe  will  be  no  further  debate  to-morrow.

 This  it  what  I  told  you.

 PROF.  SAIFUDDIN  SOZ:  Can  you
 have  consensus  by  one  party?  What  is

 the  consensus  of  the  House  7

 MR.  DEPUTY-SPEAKER :  I  told  you

 the  consensus  Of  the  House  The  consen-

 sus  was  that  the  debate  would  be  over

 today  and  Minister  will  reply  tomorrow.

 PROF.  SAIFUDDIN  502  :  It  was  001

 the  consensus.  It  is  a  ruling  from  you.

 (Interruptions).

 PROF.  MADHU  DANDAVATE  :  :

 mav  recall  —the  hon.  Minister  said  that

 tomorrow  the  M:nister  for  Home  will

 reply.  [hose  who  wish  to  speak  may

 speik  today.  That  ts,  those  who  are  left
 out  wil!  speak  tomorrow.  Very  few  are

 left.  Why  do  you  make  ita...  ..

 MR.  DeEPUTY-5sPZAKER  :  What  do

 you  say,  Mr.  Minister  ?

 SHRIMATI  sSHeILA  DIKSHIT  :  We

 Can  spare  jorty-Hve  minu  ¢S  to  Ove  hour  at

 the  Maximum  .wadviow.  This  15  including
 the  tune  for  ine  Miaistet.

 SHRI  BASUDEB  ACHARIA:  Half  an
 nouc  101  O.ace  Memoers  (Laterruptions),

 SHRIM  511  orlclJtA  DIKSHIT:  If
 1116  rouse  would  Cu-vpsrate  witn  us  and

 ब ्६८  tO  uul  prupOsal,  We  have  Bot  toiry
 Mve  WMuutcs  tO  vas  wsvul  जे  spare  to-
 Mvuirow.

 PAUF.  SAIFUDDIN  50Z:  Let  us
 AcCOWUMVdaic  Wikio  ual,

 SHRIMALi  srteiLA  DIKSHILC:  I
 would  iequest  ivr  adsviule  co-operauom
 trom  ali  siues,  Dssause  (Laterrup.ions).

 PROF.  MADHU  DANDAVATE:  We
 Will  nave  oweest  30s Del  81110.

 SHRIMATI  SHEILA  DIKSHIT  ;  sweet,

 yOu  tac.  Do  uot  put  saccdanu  au  it

 SRAVANA  6,  1908  (SAKA)  ‘Punjab  (Contd.)  ‘406

 MR.  DEPUTY  SPEAKER  :  According
 to  the  list  of  Members  who  wanted  to
 speak,  only  two  names  are  left.  I  want  to
 convey  this  to  you.  (Intérruptions)

 MR.  DEPUTY  SPEAKER  :  Order
 Please.  This  is  according  to  parcy  repre-
 sentation.  If  you  allow  other  Party
 Members,  that  is  a  different  thing.

 SHRI  S.  JAIPAL  REDDY:
 tabled  the  Motion.  (Jaterruptions)

 I  have

 MR.  DEPUTY  SPE4KER  :  Only  three
 names  are  there—Shri  Chiranji  Lal  Sharma,
 Prof.  Soz  and  Shri  Owaisi.  These  are
 left.

 SHRIMATI  SHEILA  DIKSHIT  :  One
 Member,  Shri  Sharma  can  speak  now.

 MR.  DEPUTY  SPEAKER:  Shri
 Chiranji  Lal  Sharma  can  speak  upto  7  O’
 Clock.  Only  three  to  four  minutes  are
 left.

 PROF.  MADHU  DANDAVATE  :  Only
 two  minutes  are  left.  If  you  like  I  can
 raise  a  point  of  order  for  two  minutes.

 MR.  DEPUTY  SPEAKER  :  Let  Shri
 Chiranj:  Lal  Sharma  speak,

 SHal  CHIRANJI  LAL  SHARMA
 (Karnal)  :  We  nave  been  discussing  Punjab.
 We  nave  discussed  Puojao  many  a  time.
 du  the  seveoin  Lok  Sabha  we  discussed
 Puujid  do  Prol.  Ysuddvare  poiuted  out,
 Ou  tures  OccasiOoS.  UM  OcCastuus  it  was
 disvussed  for  tout  days.  Yuu  cua  just
 appreciate  tue  ImMpOrtauce,  oul  what  is
 We  acsull.

 4  you  siddiy  «रज,  uring  we  last
 Sed2i0u,  Prot.  Ydddavace  Wil  0८81  me
 Oul  wilco  i  aay  Ms.  toe  $=Treaouty  ८000 -
 moved  Jor  disCussi0dD  vd  Punojab,  ine  non.

 Speaker  Odd  give  a  Cuilug  (Dar  Puajao  will
 Oe  GusCusseu  Ou  the  2480  of  (1081  Monin,

 Lhe  entire  opposiuon  waited  upon  the

 Prime  Miuisier  aud  requested  him  not  to

 discuss  Punjab  because  -  wili  aggravate
 the  situauon.  Tnen  the  Primes  Munster

 Issued  1usirucuon  tu  We  Treaury  Benches

 uOl  to  -  -  for  &  GiscussioD  on  Punjad.

 Alico:  so  wun  uiscussion,  Uns  House  bad
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 [Shri  Chiranji  La)  Sharma]

 unanimously  resolved  during  the  last
 session  to  strengthen  the  hands  of  the
 Chief  Minister  of  Punjab,  Sbri  Barnala.
 The  Government  of  India,  accordingly,
 has  been  giving  all  possible  help  and

 cooperation  so  much  so  that  234  companies
 of  the  paramilitary  forces  and  38  battalions

 of  paramilhtary  forces  on  India-Pakistan
 border  have  been  made  available  to  the

 Panjab  Government  for  maintaining  law

 and  order.  But,  to  what  result,  Sir?  Io

 spite  of  all]  these  arrangements,  so  many
 atrocities  are  being  perpetrated,  so  many
 excesses  are  being  committed,  and

 murders  are  being  done  one  after  another

 so  much  so,  that  the  Muktsar

 incident  has  obliged  this  House  to  discuss

 the  Punjab  situation  again.  Where
 are

 we

 going  to?  Where  have  all  these  discus-

 sions  led  us  to?  Let  us  give  a  thoughtful

 consideration  to  this  question.  What  are

 the  reasons  2  Some  hon.
 Members  of

 the

 opposition  and  particularly  my  Akali  friend,

 said  that  the  non-implementation  of

 Longowal-Rajiv  Gandhi  Accord  was  one

 of  the  main  reasons,  aod
 that

 not  even

 one  item  of  the  Settlement  was  imp!
 ement-

 ed.  Sir,  even  if  the  tctal
 implementation

 of  the  Accord  is  done
 do  you

 thiok

 this  will  stop  terrorist  activities  7
 No.

 This is  a  dream  which  will  never  materi-

 alise.  Who  says  that  the  Accord  has  not

 been  implemented?  It  _is  not
 sO,

 (Inter-uptions)  Sir,  out  of  all  items
 in

 the

 Memorandum  of  Settiement,  7
 items

 relating  to  compensation  [to
 innocent

 persons  killed  (1tem  1)  ;  Army  recruitment
 (Item  2)  loqairy  into  November  incidents

 (tem  3);  Rehabilitation  to
 those

 discharg-

 ed  from  the  Army  (Item  4)  ;  Disposal  of

 pending  cscs  (liem  6),  Centre-State
 Relations  (Item  8)  and  Representation  of

 Minorities  (Hem  10)  have
 already  been

 implemented.  As  for  the  remaining  4  items

 they  are  being  implemented.

 Now  the  main  hitch  is  about  the

 transfer  of  Chandigarh  to  Punjab  and  area

 in  lieu  thereof  to  Haryana.

 Sir,  it  was  being  said  that  Commissions

 after  Commissions  are  being  appointed.

 Who  is  to  blame  for  this?  Is  it  the

 Commissions  which  are  to  get  the  blame

 os  is  the  Goverament  of  India ।  If  the
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 Commission  do  not  give  categorical
 finding  regarding  the  area  to  be  transferred
 to  Haryana  in  lieu  of  Chandigarh  to
 Punjab,  who  is  to  be  blamed?  It  was
 rightly  pointed  out  by  the  Prime  Minister
 this  afternoon  inthe  House  itself  that,
 there  has  (o  be  simultaneous  transfer  of
 areas  io  lieu  of  Chandigarh  to  Haryana.
 If  the  area  is  rot  demarcated  ।  then
 Chandigrah  cannot  be  transferred,  Now,
 Sir,  for  the  sake  of  argument,  give
 Chandigarh  to  Punjab  and  don’t  give  an
 inch  of  land  to  Harysna  10  liew  thereof,  ।
 Baranal  going  to  stand  guarantee  or  surety
 that  there  will  be  no  terrorist  activities  ?
 Can  Baraala  or  anybody  else  assure  this
 House  or  the  Nation  that  these  terrorist
 activities  will  come  to  an  end  with  the
 transfer  of  Chandigarh?  The  second
 question’  was  about  the  completion  of
 SYL  Canal.  As  per  the  terms  of  the
 agreement,  the  SYL  Canal  has  tobe  com.
 pleted  by  the  15th  of  August,  1986.  But,
 Dow,  Sir,  see  the  progress  regarding  the
 Construction  of  the  SYL  Canal.  It  cannot
 be  completed  even  by  the  15th  of  August
 next  year.  And  who  is  to  be  blamed  for
 this  ?

 A  very  pertinent  question  was  raised
 by  Prof.  Dandavateji  that  at  the  time  of
 the  settlement  that  was  arrived  at  between
 Longowal  and  Rajivji_  there  was  so  much
 of  hurry.  Badal  should  have  been  taken
 into  confidence,  Tohra  should  have  been
 taken  isto  confidence.  But,  Professor
 Sahib,  you  must  be  aware  that  Longowal
 was  the  dictator  of  the  Akali  Party  and  he
 was  entitled  to  select  any  person  to  go
 with  bim  It  was  Longowal  who  brought
 Barnala  with  him,  not  that  the  Prime
 Minister  had  inviied  him.  If  Longowal
 preferred  to  choose  Barnala,  Balwant
 Singh  and  others,  he  took  them  into  con-
 fidence.  Is  the  Prime  Minister  or  the
 Goveroment  of  India  responsible  for  not
 inviting  Badal  or  Tohar.  The  settlement
 was  with  the  Akali  Party.  That  is  why
 Longowa!l  was  invited  as  the  ‘dictator’  of
 that  Party.

 MR.  DEPUTY-SPBAKER  :  Please
 wind  up.

 SHRI  CHIRANJI  LAL  SHARMA  ;  Mr.
 Deputy-Speaker,  I  have  to  raise  many
 points.
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 MR.  OSPJTY-3PZ\KER  =  hav;
 given  you  sufficienttime.  You  have
 already  taken  eight  minutes.  So,  you  try
 to  wind  up.

 SHRI  CHIRANJI  LAL  SHARMA:
 With  due  apologies,  there  should  be

 equitable  distribution  of  time.

 MR.  DEPUTY-SPEAKER  :

 Dograji  took  five  minutes  only.

 You  see,

 SHRI  CHIRANJI  LAL  SHARMA:

 Some  Members  even  took  25  minutes

 each,  and  you  have  allowedthem.  The

 game  treatement  should  be  given  to  me

 also.

 Then,  a  point  about  the  exodus  of

 population  from  Punjab.  The  figures  that

 were  given  by  the  Puajab  Goveroment

 8216-14 13  families  only  have  migrated
 from  Punjab.  The  figures  have  been

 minimised,  the  Dumber  is  much  more,  this

 ig  absolutely  wrong.  ।  represent  Karnal

 constituency.  Ono  the  Tith  of  June,  13

 families  came  big  and  ba&gaga  from  a

 village  near  Tarn  Taran,  and I  heard  their

 tales  of  owe  and  suffering.  They  are  still

 living  ia  Brahmia  Bhavan  in  Karnal.  As

 per  press  reports,  about  1000  persons  who

 migcated  from  Punjab  to  Delbi  had

 collected ia  Tile  Nagr  area  io  (96101  and

 started  ratsiog  slugans  which  led  to

 disturbances  in  that  area,  The  Barnala

 Cabinet,  in  its  meesing  held  yesterday  io

 Chandigirh,  has  asked  the  Prime  Muoi,ter

 and  the  Home  Muaister  to  control  the

 law  aod  order  situation  in  Dela,  fatliag

 which  ।  will  pave  its  repercussioas  10

 Puajab.  It  means  he  is  threateriog  and

 waroing  the  Prime  Minister,  I  wili  (८11  you
 a  smal!  story.

 MR,  DBPUTY.SPEAKER  :  No  story,  I
 will  not  aliow  you.

 SHRI  CHIRANJI  LAL  SHARMA  !
 Instead  of  asking  the  Prime  Minister  to

 stop  it  in  Deihi,  why  should  ‘not  be  put  his
 own  house  in  order  and  see  that  there  is

 perfect  law  and  order  in  bis  own  Stato?  It
 ia  basically  putting  the  cart  before  the

 horse.
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 Mr.  Indrajit  Gupta  mentioned  about
 the  statement  of  Major  Singh  Uboke,  a
 Minlster  in  Barnala’s  Cabinet,  which  stated
 that  the  operation  against  terrorists  in
 Mand  area  was  a  ‘fraud  operation’,  This
 is  how  a  Minister  in  the  Government
 behaves  and  makesrsuch  an  irresponsible
 Statement.  Mr.  @tnala_  should  have
 better  dropped  him  from  his  Cabinet  or
 should  have  gagged  his  mouth.  Such
 irresponsible  statements  by  Minister  ip
 the  Government  go  a  long  way  in  shaking
 the  confidence  of  the  people  in  the
 Government.

 MR.  DEPUTY-SPEAKER  :  Sharmaji,
 please  wind  up.

 SHRI  CHIRANJI  LAL  SHARMA:  Sir,
 this  attitude  of  Major  Singh  Uboke  should
 be  condemned  in  the  strongest  possible
 terms.  But  Mr.  Barnala  tcok  no  action
 and  kept  mum.  The  statement  of  Uboke
 has  demoralised  the  police  forces  and
 specially,  Mr.  Reberio.

 It  is  the  police  in  Puojab  who  are
 mainly  and  primarily  responsibie  for  all
 these  bappenings.  They  are  silent
 spectators.  [hey  are  ia  league  with  the
 terrorists  and  unless  changes  are  effected
 in  the  lower  strata  of  th:  police,  there  is
 90  solution  to  this  Problem.  So  far  as
 the  sepior  police  officers  are  concerned,
 they  are  supervising  authorities  ;  law  and
 O.der  bas  (0  be  maintained  by  the  police
 coostao.es,  the  ASIs  and  sub-inspeciors.
 ihere  should  be  recruitment  of  police
 iuices  from  tne  midgority  communities  to
 e.cate  Conodence  m  the  munoriticS.  The
 extiemiust  seeing  a  police  officer  on  duly
 wives  द.  Pai  90  his  bip  giving  a  hint  that  he
 snould  mot  be  coucned,  and  the  police
 oficial  on  duty  allows  him  40  go  scot  free
 witbout  touching  bim.  This  -  how  the
 pouce  ७  behaving  in  Punjab.

 Mr.  Deputy-Speaker,  Sir,  have  you
 read  the  atatements  of  the  Haryana  Chief
 Minster—the  outgoing  Chief  Minister,  Mr.

 Bhajan  La!  and  the  present  Chief  Minister,
 Chaudbury  Bansi  Lai?  They  gave  positive
 stasemenis  Wat  Dobody  will  pave  the  guis,
 nopvody  will  be  aliowed  to  lay  Gngers on

 the  gunority  Communny  -  Haryana,  Ang
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 he  ordered  to  shoot  anybody  who  thought
 of  touching  the  Gurudwaras  ;  anybody  who
 could  think  of  laying  their  hands  on  the

 minorities.  :  Drastic  steps  will  be  taken

 egainst  him.  There  is  perfect  calm  and
 order  in  our  State,  si  spite  of  the  apphen-
 ings  in  the  aches  State  of  Punjab.
 Otherwise  all  the  mishaps  in  Punjab  could
 have  repercussions  in  Haryana.  But  noth-

 ing  of  the  kind  happened  here  and  we
 should  be  proud  about  it.

 MR.  DEPUTY-SPFAKER  :  I  have

 given  10  minutes  already.  The  actual  time

 given  to  you  was  5  minutes,  You  please
 wind  up.  It  is  already  above  7  o’clock.

 SHRI  CHIRANIJI  LAL  SHARMA  :  Sir,
 you  must  have  noted  one  thing,  that  is  the
 concern  regarding  exodUs  of  population,
 persons  coming  from  Puojab  and  other  parts
 of  the  country  and  the  people  of  the

 minority  communiny—Sikhs——going  from
 other  parts  of  the  country  to  Punjab.  The
 Barnala  Government  ia  Panjab is  rebabilitat-

 08  them,  giving  them  all  facilities.  Why
 does  the  Barnala  Government  not  ask  these

 people  to  go  back  to  their  places?  He
 setds  his  Ministers  and  persons  to  Haryana
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 and  other  places  asking  the  minority  com-

 munity  people  to  come  back  Well,  we
 will  be  too  happy  if  they  go  back  home
 But  they  will  not  and  they  shall  not  because
 I  know  about  it  from  Karnal.  They  are

 appreh-nding  danger  Dot  only  to  their  pro-
 Perties  in  that  State.  They  have  left  their
 hearths  and  homes  as  the  tragedy  of  1947
 was  being  repeated.  One  of  the  Ministers,
 Mr.  Tara  Singh  went  to  Karnal.  The

 migrants  who  have  settled  in  Karnal  put  a

 question  to  him,  ‘Mr.  Tara  Singb,  you  have

 brought  about  a  dozen  of  securitymen  with
 you  while  coming  to  Haryana  where  you  do
 not  apprehend  any  danger  to  your  life.
 When  you  are  surrounded  by  so  many
 security  persons,  how  do  you  ensure  and

 guarantee  for  our  security,  when  you  ask

 us  to  go  back  ?”......

 MR.  DEPUTY-SPEAKER  :  Hon.
 Member’s  time  is  up.  That  is  ail.  The
 House  stands  adjourned  to  re-asse  ubl:
 tomorrow  at  11.00  a.m.  19.17  brs.

 The  Lok  Sabha  then  acjou.ned  titl
 Eleven  of  the  Clock  on  Tuesday,  July

 29,  1986/Sravana  7,  1908  (Saka).

 Pricted:  by  Mis.  Vinghya  Veshint  Packagings,  Delbi-110053.


